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extended once and then again a

House for having warmly accepted
ideas and principles behind this

Mr. Deputy-Speaker: He may con-
ue on Monday. We will now take
up the other discussion

RATION

Shri Rameshwar Tantla (8ikar):
Sir, I beg to move:

“That this House takes note of
the Annual Report of the National
Coal Development Corporation for
the year 1937-58, laid on the
Table of the House on the 17th
February, 1850."

Mr. Deputy-Speaker, Sir, I want to
congratulate the Minister of Steel,
Mines and Fuel as well as the Chair-
map and the managing director of
the National Coal Development Cor-
poration for  bringing out their
report for the year 105738 in

Corporation

which they have mentioned all the
problems. They have also stated
grapkly about the drawbacks and
difficulties in the past year. This Cor-
poration was sst up as a private limit-
ed company in September 1336 and
this is its second report. The pro-
gress made in these one and a half
years is not bad, In 1955-56 the coal
output in these 11 collieries taken
over by the Corporation was 2§ lakh
tons. 1t rose to 318 lakh toms In
1856-87 and 33-57 lakh tons in 1957-
88. From the working of the first
six months of 1958-39, it seems that
the production will go up to 85 lakh
tong in that year It is not bad.
Apart from this they are planning to
raise up their production by imvesti-
gating new coal mines for which they
are working at present and when ajl}
that comes 1t seems that they will
approach the target of 10 millica
tons.

But 1t 1s not very encouraging to
look at the profit and loss account and
the balance sheet. The total amount
of gross capital is about Rs. 8 crores.
Apart from that there is a reserve of
about one crore of rupees. So, it all
comes to Rs. 9 crores. The {otal pro-
fit is shown as Rs. 30 lakhs and the
net profit, Rs. 11 lakhs. A develop-
ment rebate of Rs. 10 lakhs has been
given and so the profit remains at
about a lakh of rupees. If we calcu-
late interest at the rate of six per
cent that will come to about Rs. 84
1skhs So, actually it is a loss of
about Rs. 53 lakhs. Why is the profit
30 low? They have given some
reasons that on account of the four
bad collieries—two are very bad—
they could not make much profit.
But for them, there would have been
a profit of another Rs. 35 lakhs—that
is what they say. Two collieries in



namely, Bokaro. The output per man

tons as against 108 tons in Jharia and
127 tons in Bokuro, Besides the
percentage of abstension was also as

a8 3930 in Giridih as against
18-18 in Jharia and 17°11 in Bokaro

dbut the coal there is good and it we
abandon it, the private sector would
not exploit it as it would not get any
proflt and so it will go waste. I would
ask whether the Ministry had tried
to bring some foreign expert or our
own expert to find out whether the
losses can be reduced to some extent
or they may at least be run on no-
profit-no-loss basis. If it is necessary
there is no harm in asking some ex-
pert coal mining managing agents to
give their opinion as to whether they
can be improved. For instance, take
the results of some of the private
coal mines The Bengal Collieries
with a capital of Rs. 120 lakhs uand 2
hedging of 24 lakh tons—15 per cent
of the capital of the Corporation—
have shown a gross profit of 73 lakhs
in 1955, Rs 61 lakhs in 1954, In the
same way, another colliery, Kathar-
Jharizg, & smaller coalmine with a
production of 3 lakh tons of coal,
have made a profit of Rs. 12,50 lakhs
in 1938 and Rs, 11 lakhs in 1938. We
can see other coalmines also. I do not
want to take time. For instance, the
East India coal mines ure doing very
well.

It is true that some collieries are
bead. If a particular colliery had lost
over Rs. 5 crores in 20 years, some-
thing should be done about it. There
may be difficult mines. If the profit
of the other collieries are put by
these collieries, all the profit would
b:wlpulout It is not 2 healthy
sign.
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I may point out that it is all the
same for the Government whether the
production is in the private sector or
public sector But if two types of
facilities are given, they could not
compete and they will not be in &
position to play their part

In the end, Sir, I will say that it is
good to keep good relations with the
iabour. It is good that they are in-
vestigating new coal mines. They
have arrived at an agreement with
the Russians to explore the Korda
coal mines and other coal mines, and
we hope that we will reach our tar-
get of 10 milion tons in the public
sector by the end of the Second Five
Year Plan

Mr. Deputy-Speaker: Motion mov-
ed

“That this House takes note of
the Annual Report of the National
Coal Development Corporation for
the year 1957-58, laid on the Tabls
of the House on the 17th Febru-
ary, 19397

Now, should we have some time
limit for the speeches? May I just
have an ides as to how many bom
Members want to participate in this
debate? There are only four hon
Members who want to participate. Lat
us have 18 minutes for each hon
Member.
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Shri T, B, Vittal Reo (Khammam):
M, ty-Speaker, Sir, we are con-
¥ today: the~'Secoill Asnwl
Nutional: Conl Devidop-
‘mant Corporstiom: Aviusily sbmdis
time

I

ration wﬁ! also encourage us about

the extension and expansion of pubiir
sector in various industries

In the very beginmng, I want fo
say about the Board of Directors that
has been constituted. It is very un-
fortunate that for mining whieh
¥ a highly technical subjeet,
during the year 1937.58, the perio@ for
which the report relates, there has

But that is not enough. Even the
Managing Director of the National
Coal Development Corporation today
happens to be an ICS official Sif,
this is purely a technical subject
Other corporations and companies in
the public sector have rectified this
mistake. For instance, in the Hindus-
tan Shipyard the Managing Directér
tfoday is a technical person In the
HRindustan Aircraft Factory where
there used to be an ICS official the

the technical working of the mines.

The production of the National
Coal Development Corporation has
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mires is time-consuming. But we
hive got old mines also in the
National Coal Development Corpora-
tion. We could have stepped up the
production by accelerating the pace
of werk in those old collieries while
preliminary work with regard to new
collieries is going on. That is how

But what has happened? For ins-
tince, take the case of the Korba
coalfields. We are to raise 2 to 3 mil-
lion tons a year by the end of the
Five Year Plan. The target

bag been slashed. We were told that
repard fo the stactag g Ty ith
e of open-cast
mining in this area. But suddenly
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raising because one of our sidings
has not come up. Enough coal is
there but we cannot raise it becausc
3 rallway siding has not come up.
What planning is this® Is this the
we organise the coa! indus-
try? Is this the way that our pub-
Yic sector hag to function? Sir, we
bardly 1§ years to go before the
period comes to an end. If you
some energetic steps, even now
can do it

Y Mnd T aven such BMpie Te-
gures like having a third shift at
Bokaro has not been taken When
1 was there in the month of Septem-
ber last year I was told that the ins-
pector has not permitted the use of
an aerial ropeway which transports
coal from the Bokaro and Kargal:
coalfields to the washery plants. What
are the grounds? They are not get-
ting permission simply because the
netting under the aerial ropeway was
not done. That is a very simple
thing. Whenever there is an aenal
ropéway which passes through places
of habitation or roads it is common
that a wire netting has to be provided
But that has not been done What
does this prove? This clearly proves
that the National Coal Development
suthorities are not serious in the task
they are entrusted with.

!‘.

Again, we are told that the Kargali
Washery could not go into commis-
sion on the appointed date due to
some difficulty. I do not know when
the rated capacity of 550 tons per
hour will be reached and whether
we will be able to keep up our sup-
plies to Bhilai and Rourkela steel
plants when they go in for full
capacity.

1 shmll now refer to a few points
sbout the working conditions at these
ooalfields. When these collieriec
Wrere under the Railways, the entire
staff had the Railway service condi-

ook 1 e g 3 s 2

Corporation

tions. When they were trapsferved
to the Government they got the Gev-
ernment service oonditions. Tedey
they do not know what service con~
ditions they have got. No rules have
been framed yet ‘There i3 no pio-
per regulation of service conditions in
this National Coal Development Cor-
poration The National Coal Develop-
ment Corporation has been in existence
for nearly more than two years but yet
the conditions of service have not
been finalised. There are mnearly
20,000 to 22,000 people working in
the coal fields and the quarters -are
being constructed at a very slow rate.
There are quarters in which these
miners will have to live but they are
unfit for human habitation. Look at
the pace of construction of quartery
for the miners Only 740 were
constructed during the year 1957-58
and 1,400 during the year 1938-59, I
do not know when our miners will
get proper housing which they richly
deserve because their nature of work
18 arduous and hazardous.

Then, by shifting of the Coal Board
and other staff from Calcutta o
Ranchi, though they have taken up
to some extent the construction of
quarters, the staff are without housing
and the staff who are working In
Ranchi are undergoing considerable
difficult.cs with regard to houning
Therefore. I would request the non.
Minister to draw the attention of the
Corporation to the need for speedy
construction of the quarters.

With regard to promotions, I am
told there are no proper rules regulat-
ing promotions, A supervisor, a
graduate from the Jadhavpur Univer-
sity, was appointed in a washery, He
was sent to Japan for training in the
washing of coal, and suddenly a raw
graduate from the university has been
brought and made the assistant engl-
neer, whereas this person who is more
quahfied than the young engineer stil!
continues to be a supervisor. Similar-
Iv, with regard {o promotions in the
Corporation, there are some cases
which I think should be seriously
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Jodked into either by the Ministry or
the National Coal Development Cor-

Poration.

water supply, the ques-
tiori o water supply for the workers
at Bokaro and Kargali coal flelds has
been hanging for a very long time.
A Bouthbay engineer was brought in,
He was asked to give a plan and he
aubmitted a plan. Two years or more
have elapsed since he submitted the
plan but the water gupply programme
s not yet been taken up. I do not
know when this is going to be taken
up. Water is very essential for human
beings and for these workers as well
I do not know when the whole pro-
gramme would come through.

Looking into the financial aspect of
the whole thing, we see that produc-
tion does not bear any relation to the
total money spent on the coal fields.
The books show that the capital
invested along with other things
comes to nearly Rs. 17 crores. The
experts on coal industry have always
stated that for raising a ton of coal
in a virgin coal fleld, Rs 30 to Rs. 40
are required for being invested as
cgpital. Calculating in this way, at
Jeast on a very conservative estimate,
we should have raised about a little
over four million tons in these coal
fields, but what are our raisings? It
18 just three million tons odd. That
meang we have raised one million
tong less than what we have invested
for. That again means we have spent
nearly Rs. 4 crores extra on rasing
coal. I understand and ] quite realise
there are old collieries hke Giridih
where we have been incurring Josses.
The question whether the Giridih
coal fields could be worked or not was
gone into by a technical committee
and the committee said that those
coal mines have got very good
resources of coking coal and that
efforts should be made to continue the
work in theose coal fields. They have
also suggested various methods fox
incrensing the output in those fields
The Government took cansiderable
time for arriving at a decision on the
Tecommendations made by that

by which
the losses incurred at the coal mines
could be reduced. They have Suggest-
ed one simple thing like having a
larger tub there instead of having the
small tub. They said that larger tubw
should be used for transporting cosl
from under ground to the surface.
They said that tubs of 45 c. ft. should
be used. But what happened to the
recommendation? When I met the
superintendent of the coal mines last
year I asked him what happened o
that recommendation. He said, “we
have ordered in a private firm for the
manufacture of this bigger tub.” Then,
what happened? The quota of jron
and steel that was given 1o the Coe-
poration was asked to be delivered to
the private firm. The Coniroller of
Iron and Steel refused to do so.
Firstly, it is a mistake for those
peopiewhavephcedorden on a
private firm when there is a very nice
workshop at Giridih where they
could have manufactured these things.
I asked whether i1t was not poasible
for them to manufacture them-—these
larger tubs—at the workshop ° there.
He said it could be manufactured.
Then ] asked who placed the orders
with the private irm. He said, “I do
not know. Perhaps it was done by
somebody sitting in the National Coal
Development Corporation”.

There are three Chief Mining
Engineers in this Corporstion aitting
in Darbhanga House at Ranchi. A
mining engineer should be an the
field. One 1s said to be in charge of
Korba and another in charge of the
old collieries and the third is said to
be doing some matters relating to
staff and other things. These people
should'go to the coal fields, and their
Place of work shbuld be therk. Heve,.
there are managing directors and 2
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host of o General
Manager and others—who could look
¥fter this work. Therefore, I fail to
understand this state of affairs.

Then, the National Coal Develop-
ment Corporation hag been receiving
groater help from the Government
agencies like the Indian Bureau of
Mines with regard to exploration and
proving of deposits, and also from the
Geological Survey of India. The Cor-
poration has received so much help
whereas the results that have been
shown are not commensurate with the
amount of assistance that has been
given to it

We were urging on the Govern-
ment that with a view to conserve
coal and with a view to properly
utilise the coal reserves in our coun-
try, the coal mines as a whole ghould
be nationalised. Therefore, it was
very essential for the Government,
who are going to extend the public
sector, to show a very good result
while working this Corporation But
unfortunately they have failed to do
s0. Cannot these mistakes be rectifi-
ed? They could be easily rectified
In coal, I am all for experts’ help
from various parts of the country, but
1 cannot understand one thing In
coal mining our engineers have been
doing work for the last 40 to 50 years
Coal has been raised from our coal
fields since the past 60 years But
even to this day, we have to go in for
the help of foreign experts for rasing
coal. I do not mind it, you are
getting help from the Soviet experts
and I welcome it It is very good
But you should have planned your
programme in such a way that you
could have kept up yearly targets. In
the wvarious consultative committee
meetings since 1956 we have been
urging upon the Government to give
the targets coal field-wise and that the
report should give the targets coal
fleld-wise from year to year But then
finally, it ig seen that not a single
recommendation has been adhered to
I say that there should not be a
slashing down or a downward revi-
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target laid for the second Five
Plan. But I do not know why
Government is hesitant, because
have got vast coal flelds in that area.
The Singareni Collieries

have got technical staff and they
would be able to increase the coal
output. The only thing they want is
releage of foreign exchange and some
financial assistance from the Central
Government.

So, I would urge upon the hon.
Munister to consider the observations
that we have made and gee that we
raise whatever has been allotted for
the public sector for the gecond Plan
period, without revising the target,
downwards.

Shri A C, Guha (Barasat): Mr.
Deputy-Speaker, Sir, this is the
second annual report of the National
Coal Development Corporation. Its
performance during the last two years
has not been very satisfactory. Of
course, i1t has been able to impidve
the production ag also the financial
aspect of the old collierzes which were
owned by the Railway Roard and
which were incurring losses year
after year Still they are running at
a Joss, but the loss has come down

I think the Government should
take some definite decision on the
Gindih collieries As far as my
recollection goes, the coal in these
two collienes is of very good quality
and so the last bit of coal should be
extracted The Railway Board was
incurring an annual loas of Rs. 50
lakhs; the loss has now come down
to Rs 35 lakhs 1If, considering the
quality of this coal, this has ¢o be
extracted, this loss should somehow
be made good by the Government and
1t should not be put on the accounts
of this Corporation. (Interruption).
If in the ultimate nationa! interest, the
Giridih  collieries are still to be
workeq then the Government should
devise some means as to how thig loss
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could be otherwise made good, either
by increasing the price or by subsidis-
ing. This Corporation should not be
made to bar this loms

Some years ago this matter was
discussed and I collect apart from the
collieries being very old, there were
some other aspectg contributing to the
loas There were some surplus labour
and there was also something about
the ration that wag being distributed
to this labour Now that the Coal
Development Corporation 18 expand-
ing its work, I think the surplus
labour can easily be provided work in
some other colllery The Ginidih col-
lieries should no longer be saddled
with the surplus labour and the con-
sequent loss

The performance of this corporation
should be judged primanly from the
pownt of view of 1ts production The
target for the public sector in the
Second Plan was extra 12 million tons,
out of which this corporation was to
produce 10 million tons or so
But during these three yeurs,
it has been able to produce over its
original 3 million tons only about 3 3
million tons or something like that
So, naturally there will be some sus-
picion and misgiving about the capa-
city of the public sector to fulfil the
target of 12 million tons

Repeatedly the hon Mmnister gave
the assurance to this House that the
public sector would be able to reach
that target I do not know whether he
1s still so optimistic about the future
performance of this corporation and
also the other undertakings in the
public sector in collaboration with
the Andhra Government The pom-
tion should be made quite clear If 1t
18 not possible, then at least to meet
the requirements of coal for the indus-
trial and other development of the
country, the private sector should be
given permussion to increase therr
production Though the private
sector wag doing quite well in the firet
two years of the Plan, their perform-
ance in the third year was not as
good a3 in the first two years
The hon Minister should check

SRAVANA 12, 1881 (SAKA) Report of National2332
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up with the public and private
sectors whether the target of 60 million
tons would be achieved in this Plan
pesiod Also, more important than
this is the factor whether both the
public and private sectors would be 1n
a posiion to produce 100 mullion
tons during the Third Plan period-
That 1s perhaps the most important
factor that has to be decided by the
Government in collaboration wath the
two gectors

Coming to this Corporation, I think
Government should not confuse natio-
nalisation with bureaucratisation Re-
peatedly mention has been made in
this House about the composition of
this Corporation or of any other cor-
poration On several occasions, I have
also mentioned this aspect, but still
this Corporation continues to be
managed by Government officials with
only two non-officials, I think. In this
connection, I would like to draw the
attention of the hon Mimster to the
composition of the UK National Coal
Board The Act was passed in 1048
and the relevant section says

“The Chairman and other mem-
bers of the Board shall be appoint.
ed by the Minister of Fuel and
Power from amongst persons
appearing to hum to be qualified
as having had experience of and
having shown capscity in indus-
tria]l or financial matters, applied
science and admimistration and
organmisation of workers "

I think a simular criterion should be
adopted by our Government also
while selecing the members for the
board of any corporation or any in-
dustrial undertaking in  the public
sector

Just a few minutes ago, we wers
discussing another Undertaking, the
O1] and Natural Gag Commission. The
Bill was before us, but there also no
mention was made about the quahfi-
cations of the members of that Com-
mission I think this 1s a very import-
ant facter There 1= no Bill behind
this Coal Development Corporation,
but I thuink the Minister should make
a drastc change in the composition
of the board of thus Corporation. It
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‘should be definitely manned by persons  ypoild rether be less thin in the Sl
-who have knowledge of this indws-  copieries where munusl labour % e
4ry, 1 have héthing personal ageibdt  pgin gactor in producing coal Them,
any of these gentlemen in this board  ppcguse of the mechanised devices of
or the managing director But stil), producing coal the per capits p
1 cannot forget the fact that the  gueion should also be higher.
memmgdimtormmm- there also I think this Corporation bas
ed in the Home Department for about not as yet shown any achievement.
8 years, tackling law and order and

1 matters, but suddenly he 1 wish again to refer to the comps-
+has been put in charge of coal pro- ition of the Board and mention some
duction. By the time he gets some other matters in this connection. X
knowledge about this, he will be trans- think quite a number of mee o
ferred as was the case with his pre- the bourd are being held in New
decessor and somebody else Delhi and not in Rsnchi. Will the
will be put there. So, we can hon. Minister just tell the House how
net expect that the Corporation many of the meetings of the board
-will function efficiently so far as the have been held in Delhi? I am sure,
technical side is concerned. From the members of the boards who are
page 7 of the annual report we find “a all busy officers, cannot get the necey-
zystem of cost accounting on the com- sary time to go through the agends,
mercial pattern is being introduced”. or pay due attention to the agends,

Now, in the third year of a commercial
enterprise they are just thinking of
fntroducing the commercial accouni-
ing system. Then it is stated:
“mining engineers have been
relieved of a great deal of extra-
neoug works, civilian construction
and management of stores so that
they will be able to give more
attention to the mining opera-
tions.”
“The previous speaker has just now
mentioned the same thing. Mining
engineers have been appointed but
they are wasting their time in office
work, in management of stores and
in the administrative works and their
work in the roines have been neglect-
ed. No commercial undertaking
would have allowed this sort of thing
except one worlung under the set up
of things as in this Corporation.

Another criterion for judging the
achievements of this Corporation will
be the cost of production and the per
capita production 1 think the cost
of production in this Corporation
higher than i the private sector It
has got more mechanised devices
than in the private sector. The col-
lieries that are now being opened up
are equipped with up-to-date machi-
mery. So the cost of production

that was placed before them in those
meetings. That also would indicate
that this board should be composed of
persens who would always be avail-
able. So, some of the members of the
board should be whole-time members
and not part-time members as st
present. Now only the Managing
Director is the whole-time man. 1
think there should be some technical
directors who will be whole-time
members along with the Manag-
ing Director. At least two or three
of them should be whole-time men

In the articles of association I find
certain clauses to authorise the under-
taking of work of a capital nature
subject to the condition that all cases
involving a capital expenditure ex.
ceeding Rs. 20 lakhs shall be referred
to the President for this approval
before authorisstion. 1 would like the
hon Mimster to tell us how man
such cases were referred to the Pre-
sident, that is to say, to the Centrsl
Government and how long each case
took for disposal by the Central
Government. I am sure there would
not have been expeditious disposal in
any of these cases In many othe
matters also the board has not th*
necessary autonomy to function as an
autonomoug body.
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Then another curious article in the
memorandum sayi that the board i
the power, subject to approval by the
President, b;o give to c:y person
WM the Corporl on & com-

on profits on any particular
ﬁpdnm transaction. So, it appears
without the permission of the Presi-
dent, this Corporation cannot employ
Wbody as selling agent or purchase
agent on the basis of some commissjon,
¥or every such small thing the Cor-
poration has to approach the Presi-
dent for his permission. In that case,
1 am sure every case will be delayed
by a few months,

When we are thinking of having an
autonomous body we should Mow N Yo
fimction as an autonomous body. First
of all, the board of this Corporation
is composed, practically fully, by
officials. Even then these officials
have not been given proper authority
{0 take certain decisions in any im-
portant matters. They have to refer
them to the Government. The Sec-
retary of the Ministry, sitting as the
Chairman of the Board, has to refer
some decisions of the Board to the
Ministry and then he, as Secretary
to the Ministry, will decide the
matter. This is an absurd position and
no autonomous body can function in
this way. We entrust a corporate
body with certain functions, that cor-
porate body should be allowed to func.
tion properly with full autonomy.

1 would say that one or two mem-
bers of the board—at least one mem-
ber—should be given financial authori-
ty. And he will approach the Minis-
ter direct only in cases where he has
any point of disagreement with the
board. Financial scrutiny can also be
done by audit and by the Auditor-
General. But there should be adm:-
nistrative autonomy and flexibility in
the Corporation. Otherwise, 1 am
sure the Corporation will not be able
to fulfll the target that has been set
before it.

Then 1 come to the Korba flelds.
Admittedly, the progress there is slow.i
It has been mentioned in the
that “the progress has been compara-
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tively slow”. What has been men-
htu- on page 12, second
sﬁll more dhquhﬂn‘. n
ted ﬂm-e
“The Russian teats Have beién
in the country and have iisde
necessary investigations after
examining the data supplied to
them. The next stage, ufter they
have further examined the mate-
ridl supplied to them is for an
Indian team of Technical Officers
to proceed to the USSR to colla-
borate with them in drawing up
the final plans. The necessary
equipment for the schemes is to
be supplied by the USSR later.”

F%'i

1 think this Korba field is to produce
1°6 million tons of coal during the
gecond Plan period. But by the time
this field will be in a position to
produce any coal I think Second Plin
period will be over. Similarly, in other
fields also I find there is much scope
for improvement in the working of
this Corporation

As regards Korba fleld it has been
mentioned that the railway sidings Yor
¢he quarry and inclines were
¢0 be completed by December 19358.
1 do not know whether these have
peen completed. In other fields at
jeast in 7 or 8 flelds also the pro-
duction has been delayed in view of
the railway siding not being put up.
4his has been mentioned by my friend
also who preceded me. This only
shows the lack of coordination bet-
ween the different departments of this
Corporation. If the field is going to be
geady for producing coal, T think
simultanecusly the railway siding
ghould be available for removing the
coal,

In this Annual Report 1 find a
number of audit objections. some of
«hich are of a serious nature. I wounld
jike to draw the attention of the hon.
Minister to item Nos. 6 and 8. Audit
objection No. 6 1s about sundry deb-
tors. It says:

‘“In the absence of necessary
details, we have not been able to
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verify the ciamification of the
figures for Sundry Debtors into:

Secured +. Rs. 8,14412/.
Unsecurad byt
considered good
Rs. 1,48,05,608/-."
16 hrs.

Then audst objection No. 8 1s regard-
ing Book Debts as taken over from
the State Colliemes—Rs. 46,99,161. An
Audit opjection in the Annual Report
of any company is not a rare thing or
an unusual thing, but the Audit
objections given here, 1 think, are in
number magnitude and nature are
unsual for any good company work-
ing on a commercial basis

Then, certain profit has been shown,
but I do not know whether full pro-
vision for depreciation has been made
It has been mentioned here that
Ra. 18,97,548 have been provided for
@epreciation, but I am not sure—I
have my own doubts—whether this 1s
the full amount of depreciation as
should have been shown on the fixed
assets of the Corporation. 1 think this
matter also should be looked into

1 think, I have nothing mare to
sty. The only thing that 1 like to
say is that I hope this Corporation will
mnprove and the position and the
nature of the Corporation will also
improve. If NECessary, requisite
amendment in the articles of associa-
tion should also be made so that the
Corporation can function properly as
an autonomous body When we create
an autonomous body, 1t should be
allowed to function as an autonomous
body. It should not have the worst
of both the worlds It has the defects
of 2 Government Department and also
1t has not the benefit of an autonomous
body So, that position should be
changed. 1 think the hon. Minister
will make sure that the public sector
will be able to produce the additional
12 mullion tons of cosl that was fixed
for the public sector and that it will
be possible for the public sector and
this Corporation to undertake the
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responsibility for the necessary guan~
tity of coal for the Third Flan period.

I can admit that during the fref
two years a colliery cannot show
much achievement. The performance
of the Corporation in the first twa
years should not be taken so THyidly
as an indication of the performance
in the ensuing years. But still during
these two years it should have shown
better results as regards performance
and as regards co-ordination and plan-
ing. 1 the colliery is ready to produce
coal the siding is not there; if the
siding 18 there the colliery is not ready
to produce coal. That position should
not have been there Lack of co-
ordination should be removed. It
should be better managed so that the
necessary target may be achieved by
this Corporation -

Shri Surendranath Dwivedy
(Kendrapara): Mr. Deputy-Speaker,
Sir, I very much wish that I could
join my hon friend, Shri Tuntia, in
congratulating the National Coal
Development Corporation for jts
work, but in its report there 1s nothing
which encourages me to congratulate
it. We want that all these undertak-
ings should work more efficiently so
that we have more production in yela-
tion to the private enterprise and more
and more undertakings are taken up
by the public sector for the good of
the country. At the same time, when
we are mn the midst of discus-
sing the Third Plan, we should also
be able through these public under-
takings to let the country achieve
economic ends, that is, that these
undertakings should also be able to
give us profits for the capital forma-
tion m this country

From the first and second reports
that are before us, we find that during
this period that this Corporation has
been working, it has not fulfilled the
purpose for which 1t was established
The Planning Commission stated that
these collieries wiuch a&re being
managed departmentally, should be
under a corporation, for the obvious
purpose of more efficlent produetion
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out of nine, I find there are five I.CS.
people in this Board.

From the production point of view
also, it would be seen that out of 12
million tons that are expected from
the public sector orgenised on behalf
of this Corporation, so far, only 58
million tons have been achieved, that
is, including the private colliery which
has been taken over. This is not an
encoursging figure. Because, it will be
found that 8'5 million tons out of this
come from the old State collierjes.
There, the target was for an increase
of 0'5S millhon tons. They seem to
be satisfled that during these 8} years,
they have been able to reach 0-44
million tons. I do not know whether
this figure could not have been in-
creased, and whether any effort was
made to step up this production.

Then, again, if you take up the new
mines that they have taken during
this period, only 0'2 million tons
have been achieved. Whereas they
expect to get 10 million tons by the
end of the Second Plan period, I do
not know how they are going to
achieve this. Only 1§ years are left
and I do not think it will at all be
possible. Anticipating that, they have
mdicated ;2 the report some of the
difficulties. One of the difficulties is
ralway lines and railway sidings as
also power availability. It has been
indieated in this report that they are
expecting greater power difficulties jn

Corporation

the year 1959-60—current year—from
the D.V.C, so far as the Bihar coal
flelds are concerned. I want to know
what steps were taken previously. Was
this taken into consideration at that
time? They also say as regards the
Central India coal fields that there is
likely to be serious difficulties in
power supply as it seems doubtful
whether the projects for the supply of
power to this area would materialise
during the current Plan period. Now,
they are giving us warnings; because
they have failed to reach the target of
production, they have so managed to
give us a report as 10 put the blame
on others rather than on themselves.
When this target was fixed, certainly,
these other factors were also taken
mnto consideration, such as the railway
facilities, the availability of power
ete. If we compare the position here
with the performance of private col-
lieries, we find that they also are
experiencing the same difficulties,
they also complain of transport, they
also complain of insufficiency of
power and g0 on, but according to the
report itself, the private sector has
been able, during these years, not
only to reach the target, but probably
will be able to over-reach the target
of 10 million tons. In the yesr 1958,
they have been able to achieve 39-50
million tons. So, it does seem that
either the people who are on this
board are inefficient, or they do not
know anything, or they do not have
the time to go into the details and
secure the efficient running of these
mines, or that there is no co-ordina-
tion at all between the railways and
the other Ministries and the Steel,
Mines and Fuel Ministry

It cannot certainly be argued that
the private collieries have got morve
facilities in the matter of railways,
power eic. than the State-owned col-
lieries. That is not so. I do not think
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able to achieve the target. That is not
0.

I do not want to mention the case
any particular coilieries, but even
regard to whatever producuon has
been achieved in the State collieries,
would have very much liked that
report had given us in detail n
respect of each individual colliery
what the production was before, how
much it has achieved, and what the
tential production in that mine is.
veport has said that there has
been an overall increase, but so far
as I know, there are two collieries in
Talcher which are run by the National
Coal Development Corporation, where
the conditions are such that neither
the conditions of the labour have

Fa
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Then, again we find that this Cor-
poration had not taken into account
those factors which would serve to
increase production. For example,
there is a proposal to work the
Balanda mines in Onssa. This is a
new mine that they want to take up
There has been <ome investigation
done in these mines The first inves-
tigation report showed that thick seam
drilling had revealed disappointing
quality. Then, there is another inves-
tigation, and they feel that probably
there is a reserve of 10 million tons,
and the work may be undertaken,
but the lay-out and other things have
10 be settled before production starts
In this connection, I want to empha-
sise that here is a mine whose possi-
bilities we do not know as yet, or
which, we do not know, whether 1t
would be possible for us to take up
during the Second Plsn period, along
with the other collieries that are being
run by the National Coal Develop-
ment Corporation. But, there is the
case of the Villiers Colliery which was
grossly mismanaged. The private
proprietors saw to it that the
labourers did@ not get their salaries
and wages; they violated the rules
and regulations in regard to hours
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of work etc. That matter was prought
up in this House so many

There was & demand that the N

Coal Development Corporation sh
take over the mansgement of thep
colliery as it could be done

much investment and without
difficulty; also it would add to the
production and would assure labour
working there a fair wage. But that
has not been done. That means that
Government are not ¢lear in

way they should proceed to fulfll the
target before them. I do not think
they have made any serious attempt
to do that.

The other thung to which I would
hke to draw attention and seek infor-
mation from the Minister 3s about the
labour amenities and labour condi-
tions It 13 no good saying merely in
the Repor: that relations between
labour and management dyring the
period under report and subsequent-
ly, uptill now, have, on the whole,
been good Of course, in a national
undertaking, one expects that labour-
management relations should be good
But I want to know what more fac-
hities have Government been able to
give to labour, how many more hous~s
have they constructed, what mater-
nity and other facihities have they
been able to give what were the con-
ditions before and what are they now,
how much maney we spent jn  the
year under repo-t in relation to what
was spent befoir All these details
should be given The Corporation 1<
very enthusiastic to say that they
have increased production It would
have been good for the Corporation
if in the Report, it had been stated in
what respects more amenities and
more facilities, in respect of housing
and other things, had been provided
for labour So far as I know, 'he
conditions of the labourers are very
miserable This relates specially to
housing.

My hon. friend, Shri A. C. Guha.
way referring in the Audit Report to
the item of sundry dJeblors in the
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Second Repart, It has been stated—
snd he has pointed it out rightly—
that no accounts have been given. In
the absence of necessary details, audit
could not verify the classification. This
is mentioned in the Second Report.
You will 8nd this in the First Report
slso—Audit Report No. 8. The same
thing as was mentioned in the First
Report was repeated in the Second
Report. Whereas in the First Report,
it was stated that the Chief Accounts
Officer would take up the preparation
of the breakdown ‘as soan as pos-
sible’—1 do not know what is the
meaning of this phrase ‘as soon as
possible’—~in the Second Report, the
same objections are repeated.

Regarding the new collieries, the
Audit Report has drawn attention to
something very objectionable It
says:

“The accounts of the new col-
lieries under development have
not been kept in sufficient detail
to facilitate the correlation of
the project estimates with the
sctual expenditure incurred on
each project under development,
and as such, we are unable to
observe thereon.”

There is ng explanation offered by
the board to this The report also
says:

“We have also come across
instances where the Corporation’s
records indicate that some wagons
and other items of plants and
equipments have become scrap,
obsolete and unserviceable, the
details of which have been sub-

have not been maintained in
detail in the past, it has not been
possible for us to ascertain the
amount involved in this respect.”

There is another serious thing to
which I would draw attention. That
is in regard to contracts for purchase
of heavy earth removing machinery.
I£ you refer to item (4), you will find
that they have mentioned in the Audit

BRAVAMA 22, 1881 (SAXKA) Report of Nationsl 2344
: ) Coal Development

Corporation.
Report that contracts for purchase of
heavy earth removing machinery
were placed under deferred payment
system,

“The original offer submitted by
the prospective suppliers against
tender notice issued in December,
1956 and against revised tender
mwvitation in April, 1957 have not
been produced to us, and, in the
circumstances, we have relied for
our purposes, on the summarized
statement outlining the special
features of each offer, as prepared
by the Purchase Section.”

These are things which are very
unsatisfactory and are very serious in:

nature. In the public undertakings,
we should think that at least the
financial accounts would be above-
board. Is it because that high officials
connected with the Ministry are
directly in charge of this Corporation
that these things are being ignored
and no serious step is taken in this
matter? In order to allay the fears
of the people that public undertak-
ngs are not working satisfactorily.
the Ministry should take into account
all these matters and try to reconsti-
tute the Board, at the same time, look
to the better organisation and efficient
functioning of the Coal Corporation.
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the Minister of Steel, Mines and
Fuél (Sardar Swaran Singh): Mr.
Deputy-Speaker, I must start by
expressing my gratefulness to the hon.
Members who have given so much
theught to this rather technical sub-
ject of coal production and for put-
ting forward some very useful sugges-
u¢ns Yor ‘ine improvemerit ot ‘imve
working of this vital public sector
updertaking, namely, the National
Coal Development Corporation. Very
righ ly, some of the hon, Members
hsve expressed concern about the per-
formance during the period covered
by the present report and from that
tphey have been somewhat critical of
tpe possibilities of achieving produe-
y,0n targets by the end of the Secand
plan perod This subject and the
various arguments are quite familiar
and even at the risk of repeating some
of the arguments which 1 ventured to
put forward at the time of the Budget
dsscussion, I would like to say that in
the matter of coal production, we can-
not work by this over-simplified for-
mula of hinear equations. We cannot
say that merely because during this
penod, there was an increase of pro-
duction from the new coal mines to
the tune of 02 million tons, as was
peinted out by my hon. friend from
Orissa in his speech, therefore, 0'2
multiplied by § should be the to
production. That, I would very
strongly submit, would be very bad
grithmetic, and would certainly not
jake note of the vital things which
gre essential and inherent in the
matter of coal production.

£

Shri Surendranath Dwivedy: I only
pointed out whether by this perform-

ance, it is possible to reach the target
within the period.
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is concerned, it is comparatively a
tainly, if it is so simple as that--by
multiplying by 5—it cannot be reach-
ed. What I am trying to say is that
it is not so simple; it is not, at any
rate, so bad, and that production tar-
gets at the end of the Plan have to
be viewed in a somewhat different
context. We have to see to the tempo
of development, and when the deve-
lopment reaches a particular s'age
then the actual production is of a
much higher order. Although the
analogy is not quite there, 1n all these
big industrial plents, whether it 18 u
steel plant or a fertihiser plant or
even the development of a coal mine,
there is defimitely a very marked
increase in production at the time
when the stage of production i<
reached.

Now, a steel plant, obviously, even
after spending hundreds of crores of
rupees will not yield even an ounce
of iron or steel for three years or so,
but when it starts producing, and it
starts producing in a big way, the
actual production cannot at all be
compared with the 1nitial stages which
are stages of development Smmilarly,
in the case of these coal fields, a good
deal of preparatory work, not only
preparatory work on paper in the
matter of finalising designs and
making arrangements for the physical
means to raise coal but also the
actual physical things that have {o be
done at the spot, take a pretty long
time.

In fact, when these new plans were
formulated some of the people con-
nected with coal industry, both
Indians as well as foreign, had been
coming to Government and express-
ing very grave doubts as to whether
it would at all be possible to step up
the production potential to the tar-
gets which have been set out in the
Second Plan period, because it was
pointed out that normally a mine
should take anywhere from five to
seven years for development and
coming up to that stage when it starts
actually producing on a commercial
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or reasonable scale. And I would
say that with the steps that have been
taken by the National Coal Develop-
ment Corporation, some of which 1
may have occasion to refer, although
1 do not want to go into minaor details,
there is a reasonable prospect of
achieving the target, in the sense that
by the end of the plan period, there
will be deflnitely an arrangement on
the ground and a stage of develop-
ment would have been reached by
utibsing whach it would be possible to
raise the annual production which is
targetted for the Second Plan period.
On that ground, there have been
occasional checks, re-checks and
sometimes even revision of targets so
far as new coal flelds are concerned,
so that the ultimate target which is
laid down in the Second Plan period
should be achieved.

In this connection, Sir, the analogy,
which 18 superficially somewhat
tempting, 1s generally raised to com-
pare the increase in the private sec-
tor as compared to increase in the
public sector In the first place, 1
have no hesitation 1n saying that hav-
ing allocated a particular field for
development 1n the private sector we
should be happy when we see that
the targetted increase 1s being achiev-
ed by that private sector, and on
that score we should not have any
mental reservation of a critical
nature when these targets are achiev-
ed because they are in the overall
national interests of the country.

The particular point which 1 want
to refer in this connection is slightly
different So far as the private sec-
tor 18 concerned the increase in their
production depends only or at any
rate mainly on the stepping up of
production from the existing coal
flelds 1t is true that in a very mar-
ginal way in an adjomning fleld they
might open even a new mine, but
the essential basis of their expansion
is the development of the existing
mines’ capacity. It does not require
any elaborate agreement to convince
anybody that so far ss the stepping
up of production from working mines
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quicker process, and an easier pro-
cess as compared to the development
of entirely new and virgin aress.
That is the essential difference which
I would expect that the hon. Mem-
bers should always have in mind
while comparing the two.

Shri Sureadranath Dwivedy: What
about the old State collieries?

Sardar Swaran Singh: So far as
they are concerned, if the figures are
analysed, not in the form of bulk in-
creases but in the form of percentage
increases, which should be taken as
the base, that is, the production level
at the hme of the commencement of
the Second Plan period, the increase
in expansion in the public sector, in
the old collieries, is also proportion-
ately of the same order as the expan-
sion from the existing private sector
collieries. The percentage more or
less is comparable and that has long
been achieved. Whereas the stepping
up of production from the private
sector collieries is not yet up to the
level which it should reach by the
end of the Second Plan period, 8o
far as the increase in the old collier-
ies is concerned, as laid down in our
second Plan, it has already been real-
ised and over-fulfilled and there is a
reasonable chance of its being ful-
filled even more. Therefore, if we
analyse it in a realistic and cool
manner, then the conclusion becomes
irresistible, namely, so far as the
stepping up of production from the
existing working mines is concerned,
the private sector has achieved cer-
tain increases in the expansion pro~
gramme. In total million tons it
would be large because they started
from a larger base but expressed in
terms of percentages, the public sec-
tor collieries have done very much
better, if I may be permitted to say
so, compared to the percentage of
increase in the private sector. I do
not over emphasise that, because,
really from the small base in the
public sector we had to increase it
several times. Therefore, the percen-
tage increese in the public sector
must definitely be much higher to
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achieve,~the targets which were
taken up by the planners so far as
the public sector expansion is con-
cerned.

Comparing, therefore, those sectors
which are comparable that is taking
the existing mines in the public sec-
tor and the private sector, the per-
centages of increase are quite com-
plementary. So far as the public
sector 1s concerned, any criticism
which, 1 may venture to point out,
is not based on a correct appreciation
ig likely unnecessarily to place a de-
bating point in the hands of the pri-
vate sector who are always keen to
clutch at any such point and in the
process the temptation of running
down the public sector can be very
easily exploited. I am sure that that
is not the intention of the hon. Mem-
ber.

Shri Surendranath Dwivedy: That
was never my intention, and I made
it very clear.

Sardar Swaran Singh: I am grate-
ful to the hon. Member. I know it
could not be his intention because I
know his views about the public sec-
tor and the private sector and his
criticisms or observations were direct-
ed mainly because he was keen that
the public sector undertakings should
achieve their targets and should funce
tion in a better and more efficient
manner.

So far as the new collieries are
concerned, I have spent some time in
going round them and I have been
some of the collieries which have been
newly opened. It is very easy, when
we are arguing something on paper,
to raise these points of complete co
ordination between the actual com-
pletion of a railway siding or railway
facility or loading arrangement and
the actual development of the coal
mines. Those expectations are natu-
ral and I do not complain against hon.
Members who raised this point that
on account of this lack of complete
co-ordination in the matter of com-
pleting varioug aspects according to
the synchronised programme, the
ultimate production has received a
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set-back. To that extent I accept the
criticism, but we have to realise that
in a matter like this, a good deal of
work has to be undertaken in the
form of developing new mines which
in actual physical terms means com-
plete drilling data of a very intcn-
sive nature—actual removal of the
over-burdep if it is an open cast mme
or sinking a shaft if it 1s an under-
ground mine, construction or opening
of inclines, etc. For making all thcse
arrangements, mechanical and the
like, unfortunately we are dependent
to a very large extent on imports of
machinery of various types and somc-
times even from various sources Of
course in a planned economy, we can
expect that we have to ensure that
all these things actually go step by
step with the actual construction of
a railway siding or a bridge or things
of that nature in an ideal atmosphere

But having regard to these various
facets of the problem, I think 1t 1s
not unreasonable or unexpected that
there can be always a difference of a
few months, either the mine getting
ready for production a little earlier
or the siding getting ready a little
earlier. These are, I submit, parts of
the risk that is involved in this and
whether in the private sector or in
the public sector, there can always
be this slight difference. = We should
view it in the proper perspective and
not try to over-exaggerate these
differences, and it would be unfair to
argue in a general manner that there
is something seriously wrong.

8hrl A C. Guha: In many collie-
ries, production is practically ready,
but for want of siding, coal could not
be moved.
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Sardar Swaran Singh: So far as
that part of the report is concerneg,
even though after two or three months
the siding would be ready, stil in
the report it will have to be men-
tioned in that form that the mine is
ready for production, but for want of
siding, coal could not be moved. It
is not customary, although it is tempt-
mg, to give any later date in that re-
port Perhaps the Company law and
the correct rigorous approach wou'd
come n the way of giving an up-to-
date picture. It is for this resson
that this debate becomes useful be-
cause we always permit the spilling
over of this debate to a period later
than the period that is covered by
the report and no objections of a
technical nature are generally raised
on the floor of the House.

For instance, hon Members have
been pleased to argue that production
has not been up to their expectations
even during the later period But so
far as the Report itself is concerned,
we have to be content with the pre-
sentation of the position as 1t obtains
at that pomnt of time with regard to
which the report 1s framed But I
would take this opportunity cf{ men-
tioning the latest position with re-
gard to the fleld-wise targets These
things have been mentioned from time
to time but this 1s the latest position
as it emerges now. The Natlonal
Coal Development Corporation, after
taking into account the latest drilling
data, the railway transport facihties
and general resources, have now lad
down the following colliery-wise ter-
gets 'The figureg that I will give
with regard to production would be
the extra production now envisaged
with regard to the various flelds.

Bihar State:
Ksthars

Saunds
Bachrs .
Chordhara .
Bhurkunda 11

Ssl A& D . . . .

1°s mullion tons

108 »
1.3 »
.6 »
-5 »
. ” *(throy, a new
7 worki:‘h adjscent
to the exsting
oolliery;

. 5 »



2358 Motion re:

SRAVANA 22, 1881 (SAKA) Report of National 2356

Coal Development
Corporation
Madhya Pradeshk :
Korba . . . . . . 1.6 million tons
Kurasis. . . . . . .5 » *(through a new
g i o
Korea . . . . . . . .5 » >
Kotma . . . . . . .8 »
Orissa State;
Balanda (Talcher) : .5 »
Shri T, B. Vittal Rao: It comes to 16.48 hrs.

108 million tons.

Sardar Swaran Singh: You would
have taken ‘5 muillion twice.

Shri T. B. Vittal Rao: Thig is the
same as what you have given one year
before.

Sardar Swaran Singh: Not one year
yet, at the time of the last budget:
It is not yet a year.

Shri T. B. Vittal Rao: These are the
same figures which you have given
during the first annual report At that
time you circulated a note. It s
the same as m that note

Sardar Swaran Singh: 1 think there
are some differences, particularly In
Korba areas These are the figures
which 1 have at the time of the last
budget diccussion. If they are the
same, then also that should not be
an objection against me.

Shrimati Renu Chakravarity: No-
thing new.

Sardar Swaran Singh: I owe an
explanation if there is a change. But
I cannot be put on the mat because
there 18 no change What I am say-
ing 1s these are the latest targets
with regard to various collieries.

Some points have been raised by
some hon Members by saying that in
Korba the targetted production is
going to be less, It has to be remem-
bered that so far as Korba 1s con-
cerned there is going to be develop-
ment in a fairly big way and & large
number of steps would have been
taken, physical and the like, in the
course of the present Plan period so
that additional production would be
available in the very ecarly stages of
the Third Five Year Plan We cannot
say that is an effort which has been
wasted.

[Mr Sreaxer in the Chair)

That will be a sort of continuing
effort where, apart from this 16 mal-
lion tons additional production that
I have given here by the end of the
Second Plan period, a large number
of physical steps would have been
taken which would enable us straight-
away to step up production in Korba
in a very large quantity. That mat-
ter has been discussed on a number
of occasions before.

I am glad that my hon. friend, Shri
Vittal Rao, 1s quite impartial i1z his
critwcism of foreign experts whether
they are from the Soviet Union or
from any other country. He sad
that though the Soviet experts are
here for a number of months thear
reports are not coming out [ think
they are careful mn preparing their
report and we should not hastily cn-
ticise merely because 1t takes some
time as very long data and all those
things have to be fully gone mto be-
fore the actual detailed drawings and
detailed project report is prepared.
Steps are being taken to keep a con-
stant watch to ensure that no undue
delay i1s there In these matters a
little caution at the commencement,
at the time of planning and at the
time of detailled drawing 18 some-
thing which we should not grudge
because that in the long run actually
produces better results. It decrecases
chances of infructuous expenditure
which might be otherwise incurred in
opening up areas in a haphazard
manner as sometimes happens, parti-
cularly in areas which are not fully
nvestigated and about which detailed
planning and drawing is not under-
taken in that thorough manner.
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So far as the actual production in
these various fields is concarned, the
House would be interested to know
that with regard to the new colleries,
the Corporation has in many cases
reached the point of production
though the railway sidings are avail-
able only in some of them. Others
are to come up shortly. Production
has already commenced 1n Bhurkunda,
Kurasia, Saunda, Gidi, Bachra, Ka-
thara, Korba and Sayal D. But pro-
duction and despatches on a commer-
cial scale will start only after all
these railway sidings are completed
Even with regard to the railway sid-
ings considerable progress........

Fhrh A, T. Guha: What s the pro-
duction in the first six months of this
year of the new collieries?

Sardar Swaran Siogh: Some of

them have not yet completed their
first six months,
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So far as the mailway sidings are
concerned, I must say that the Rail-
way Board and the Railway Adminis-
tration have been extremely helpful
and they have expedited the con-
struction in a number of areas. In
this context I would also like to add
that by the shift from Korba to
Karanpura area there is a little great-
er pressure on the Railways but they
have willingly undertaken that extra
pressure and the railway bridge near
Gidi 13 nearing completion. So far as
other areas are concerned, significant
progress has already been made with
regard to the railway sidings.

Shri Surendranath Dwivedy: What
about Kathara?

Sardar Swaran Singh: 1 am men-
tioning that. The progress of rail-
way sidings is as follows:

Kathara

Gida

Saunda

Bachra

Bhurkunda Yard alteration

Sayal D

Korbe siding

BTK Line (Bijouri-Karonji)

Temporary siding since completed and
coal started moving with effect from
the 2nd June 1959. Yard 1s expected
to be completed by March, 1960.

Bridge over the Damodar is nearing
completion. The siing will be
ready by the end of 1959, Saunda
temporaiy siding to be used for the
time being

Temporary siding already completed
ang coal traffic started. Yard to be
ready by March, 1960.

Temporary loading facilities bewng
arranged at Railway station. The
siding will be ready shortly.

Sub-grade work being completed by
NCDC.

Temporary siding arrangements to be
ready by March, 1960. Work pro-
gressing well

No 2 siding handed over to NCDC in
March 1959. No. 2A siding likely to
be completed by end of August
1059,

Progressing  satisfactorily. To be
ready upto Baikunthpur by March
1980 and the balance to Karonji by
end of 1960. The two spurs off
Karonj: are to be treated as rail-
way sidings and so also the branch
line to link Korea block.



3359 Motion ve:

This indicates that the Railways
have done a good job and that too
within a short tame although they
were greatly pressed for their other
expansion programme, particularly in
relation to the steel plants and the
like. They have taken steps to in-
creese thewr tempo of construction
and a significant progress has been
made,

Normally, 1 would not have bother-
ed this hon House with these details
But, I thought 1t would be better 1f°1
were to give this physical picturc
from which hon Members can denve
some satisfaction and some confidence
that there is a reasonable chance of
the target being achieved In these
highly mechanised mines, if all these
arrangementsg are there, then, so far
as actual production 1s concerncd,
that 18 not very difficult In this con-
nection, whereas I fully share the
natural desire of the various sections
of the House to see that the targetted
production of 60 mullion tons 1- reach-
ed, there 13 one aspect which 1 would
lhike to place before this hon House

I can say with a certain measure of
satisfaction that for the last year or
80, there have not been any complaints
of short-supply of coal mn any indus-
trial sector whatsoever In making
that statement, I am taking fuil res-
ponsibility When I say that all the
industrial requirements all over the
country have not starved for want of
coal anywhere, that means, that so
far as the production of coal 1s con-
cerned, that 18 keeping good pace with
the industrial expansion m the coun-
try For various reasons, mto the
details of which 1 need not go, but
notably on account of our foreign
exchange difficulties, we had to re-
phase our Second Plan quite a bit and
those expressions Like core of the
Plan and the lhke are quite familiar
to thus hon House The matter has
been discussed i1n great detail from
time to ttme That bas had the effect
of keeping under a certain check the
overall consumption of coal Actually
cases are known where accumulations
at pit-heads are not inconmderable
In certain  cases, they are ex-
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plained by the shortage of
wagon supply. But, I think, so far as
tpe overall avalability of wagons is
concerned, the position has consider-
ably improved over the last several
months Wagon supphes have been
quite considerable Movements above
Moghalsaral have been somewhat diffi-
cult because of the bottle-neck at the
Ganga Bridge That affects our export
programmes to Pakistan and move-
ment of coal to North India, particu-
1grly UP and Punjab So far as
ipdustnal consumption even m these
ar€as 1. concerned, there has not been
any short-supply which indicates that
i the matter of the actual servicing
of the various industrial sectors, the
@Al wdnstry | hath, . the ybbe and.
tpe private sector has been able to
deliver the goods and has been able to
produce the requisite quantities of
coal which are required for consump-
non

Shrimati Renu Chakravartty (Basir-
hat)  What is the position of washed
c0al” Does it kecp pace with the
demands of the new steel plants?

Sardar Swaran Singh: So far as
washed coal 1s concerned, we have got
two private sector washeries and one
pubhc sector washery The pubhc
<¢ctor washery at Kargali has been
subplying the requirements of our
pubhc sector steel plants There have
not been any difficulties on the opera-
ponal side with regard to the working
of the stec] plants for want of supply
of washed coal It 15 true that so.far
as the better quality coal 18 concerned,
s¢ far as good quality coking coal 18
concerned, so far as washed coal 1s con-
cerned, the peniod that 1s ahead of us
i« likely to be a period of difficulty
put, I would hke this hon House to
ayways keep m mind that merely going
up to 60 million tons will not provade
an answer for that So far ag our
petter quality coals are concerned, the
mere physical attainment of the 60
million target will not alone solve the
psoblem  We will have to do a lot of
other swtching over from one to the
other and also to overcome a certain
volume of cansumer resistance in order
to find a satisfactory solution Wash-
g 18 one But, that is not the only
astwer and this matter is engaging
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our constant attention and receiving
our earnest consideration,

17 hre.

9 % ww (wg) & o
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There are some other ponts which
had been raised, and I think I owe an
explanation to the House with regard
to some of those points Mention has
been made about the constitution of
the board of directors The critic sm
has been on the usual lines, namely
that there are mostly Government offi-
cials, and that efforts should be made
to strengthen 1t by the add tion of those
people who could be grouped under
two heads, namely those who are fam-
har with th s coal business, and tech-
nical people Those who are familiar
with the coal business generally are
in the private sector Qur general
approach in these matters has been
that in an industry where both the
public and private sectors ate func-
tioning, we do not generally draw upon
lor manning our directorate, men who
are actively engaged in industry For
a variety of reasons into which I need
not enter, this has been a sound prac-
tice And without trying to criticise
those who are 1n private industry, we
have adopted a rule of caution by not
drawing, at any rate for manning the
directorate, men who are intimately
and actively connected with industry
1 the private sector, they are general-
ly kept out If that sector 1s kept out,
then the only thing that 1s left 1s thts;
you may call 1t by any name, you may
call 1t bureaucratisation or nationali-~
sation 1 was unable to understand
the generahisation of my hon friend
Shn A. C. Guha for whom I have great
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respect, when he said that nationsHsa-
tion should not mean bureaucratisa-
tion I think this is bound to result
n an increasing number from the
bureaucracy, that is, the number of
people who are engaged 1n any nation-
al sector ‘Bureaucrat’ is a bad word
in the sense that there is a history
behind 1t, so, if 1 may say, there will
be an increase in the number of peo-
ple who are employees of Government
either d rectly or through these State
undertak.ngs or some sort of public
functionaries—you may call them
bureaucrats or employees or public
servants, or give them any name; but
nationalisation does mean an Increase
n the number of people who are in
Government service either directly or
through these State undertakings So,
merely to pick up a phrase of that
nature perhaps does not do justice to
the organisational aspect

Shrimati Rena Chakravartty: The
point ;s that engineers and technicians
can dlso be taken over on the direc-
torate, without having actually the
private sector peop e  Of course, those
who have direct interest m the private
sector certa nly should not be taken
m, we entrely agrce with the hon
Minister on that point But can the
cngineers and other technical people
not be taken over on the board of
directors?

Sardar Swaran Singh: I do not join
1ssue on that score, I am one with the
lady Member when she says that we
should have as large a number of tech-
nical people as we can But technical
people need not necessanly be techni-
cally qualhfied 1n mining, a though we
have taken care to include now m the
board of directors a mining engneer
who 18 connected with another public
undertaking, namely the Singaren:
collieries He 13 now a member of the
board of directors There are also
other people who can be said to be
technically qualified, for instance, peo-
ple connected with the railways, such
as members of the railway board. As
you know, the rai'ways are consumers
to the tune of one-thurd of our total
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production, People who are connected
with the railways in a very intimate
way can also be termed technical peo-
ple. The general principle is accept-
sble, but it is not always possible to
find technical people to man the direc-
torate. But effort in that direction is
always continuing. So far as the prin-
ciple is concerned, as I said, it is un-
exceptionable. The only difficulty is
a real one, of finding appropriate men
from the technical fields who could
be put in these positions,

We have to remember that so much
has to be done on the technical s.de
itself that it is not always a very safe
proposition to urge that by taking a
mining engineer who 18 do.ng the
actua] mining and by bringing hum on
to the managerial side we could make
a greater use of that limited technical
manpower. In all these cases, an ar-
rangement has to be struck by which
the best use is made of the limited
number of high'y qualified people in
the technical field. I do not dispute
the principle; the ma:n question 1s the
availability of suitable type of men.

We should also remember that so
far as the board of directors 1s con-
cerned, apart from the technical side,
namely, the development of the mine,
there is such a thing as the non-mune
side, if I may use that rather loose
expression, namely, organisation of
sale, purchases, the personne} side and
labour matters. For dealing with
these, effort has to be made to take
people. For instance, on the board of
directors we have got a well-known
labour leader, whose presence on the
board has been a source of great
strength,

Shri 8. M. Banerjee (Kanpur): Who
is that?

Sardar Swaran Singh: His name is
Shri Kanti Mehta. He 15 a well-known
trade union worker in the coal fields.
(Interruptions). Is he persona non
grata with my hon, friends opposite?
I hope not.

Shri T. B. Viital Rao: Certainly not,
though he does not belong to us.

Coal Development
Corporution

Sardar Swaran Singh: Then some-
thing was mentioned with regard to
the profits that had been made by the
National Coal Development Corpora-
tion. 1 must concede that hon. Mem-
bers have been somewhat charitable.
They have themselves given the
reason why it has not shown the profits
that it normal.y should. There is the
well-known case of the Giridih colli-
ery. It is, I should say, a mat-
ter of annual recurrence, arguments or
the other side being the same and the
reply of my Ministry also being the
same, So we are pot advancing excep(
that Gindih 15 a typical case which, |
think, is the biggest justification for
having mining as much in the public
sector as possible. Any private col-
liery company working a colliery like
Gindih must have abandoned it long
ago and must have written off the
good quality coal that 1s there. I think
it was Shr1 Rameshwar Tantia who
was comparing the cost of production
m Bokaro and Giridih. I would not
give any arguments in reply; I would
request the hon. Member to go to
Giridih and Bokaro Then he will see
the difference. 1 think Bokaro has a
very fine seam. Some of the foreign
visitors to this country say that if
India can have a seam like Bokaro
seam, we should really be thanktul to
Nature for giv.ng us such a nice seam,
It 15 a very very thick seam and the
over-burden is very little You re-
move a little over-burden and by
mechanised means you go on mining.
The cost will be very lttle. But in
Gindih, workmg conditiong are so
difficult; you have to go very
deep. When mined in very
difficult cond tions, the cost of produc-
tion cannot at all compare, I can com-
pare those things which are compar-
able, where the conditions are com-
parable, but I cannot compare one
with the other in the matter of cost of
production because the working con-
ditions are entirely different.

It is true that so far as the Giridih
col'iery is concerned, it has brought
us to the brink of impatience, if 1
may use that expression, because we
are incurring very heavy loss. We
are running it because of two reasons:
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one 13 that the quality of coal is good,
and the second 13 that it employs a
farly large number of workers, and
in any context in our present think-
wmg—which, I thunk, 13 1n the nght
direction—we cannot think of taking a
step which throws out of employment
thousands of workers

Shri A. C. Guha: They can be
shifted to other collieries

Sardar Swaran Singh: They can be
shifted One method is that we mught
perhaps increase the price of coal I
have no reason to think that there
will not be buyers even at a higher
MR R wee Jhawe JRese vessstiy”
that temptation because of a variety of
reasons We thought that, perhaps,
the losses of vne might be met by the
profits m the other and in that way we
have been attempting to raise coal
from this col 1ery

A point was made about the Tech-
mcal Committee that was appointed 1
think some of the recommendations of
that committee were actually follow-
ed It has been mentioned that by
increasing the size of the tubs we
could increase the productivity I am
not sure if there was any controversy
between labour and the employers on
that score If there was none, then,
thig at least is something which can
be i1mplemented straightway 1 will
look into that aspect

Shri T B. Vittal Rao: The Union
has agreed to that

Sardar Swaran Singh: That will be
a step in the right direction and we
can do really something to mummise
the losses

Then, the usual type of points about
the autonomy of these undertakings
have been raised A balance has to be
struck between autonomy and the
aesire of Parliament to retamn itg con-
trol If Parliament expects to retamn
1ts control then it will have to func-
tion through the headquarters But
the intention of Government has al-
ways been to decentralise as much as
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poasible and to delegate ag large a
measure of responsibility {o these
State undertakings ag is consistent
with the discharge of Parliamentary
responsibility. If Parliament, in their
generosity, are less inguisitive about
certain aspects which are matters of
detau}, then, I think, a healthy conven-
tion will grow from year to year and
a larger measure of delegation would
be posmible And if they are a little
ungenerous and if we are always on
the mat and we are expected to explain
things over which we are not expected
to exercise control, then, it 1s not easy
to execute and perform Always some
balance has to be struck.

1 do not deny the desirability of ade-
quate parliamentary control on broader
matters of policy But, so far as the
actual administration and execution of
work 18 concerned, that has to be left
with the undertakings And, I would
hke to assure the hon House that it
1s not the intention of Government to
retain any powers with them which
would in any way come in the way of
the expeditious disposal of the work
of the National Coal Development
Corporation or for the matter of that
of any other State undertaking

1 have ventured to cover some of the
sal ent points that have been raised by
hon Members There are many others
and ] should like to assure the House
that we will benefit by the observa-
tion. that have been made by the hon
Members with regard to the working
of the Corporation.
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Mr. Speaker: I will now put the of the House on the 17th February,
question to the vote of the House. 1059.”
is The motion was adopted,
The question is: 1930 hrs.
“That thiz House takes note of The Lok Sabha then adjourned #ill
the Annual Report of the National Eleven of the Cilock on Friday,
Coal Development Corporation for August 14, 1950/Sravana 23, 1881

the year 1957-58, laid on the Table (Saka).





